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Air dropping of tood.rralns in N.E. 
states 

4986. SHiRl M. RAM GOPAL RED-
DY: Will the Minister of AGRICUL~ 
TUtRE be pleased to state: 

(a) whether foodgrains were recent-
ly air chopped in the North Eastern 
States; and 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R .. V. SWAMINATHAN): (a) 
and (b). During the period from 1st 
April to the 16th July, 1980, a total of 
6,42,054 kgs of foodgrains were air-
dropped by the IAF at the following 
:places in Mizoram:-

Farakwan, Tawanklang, Mamit, 
Sangpphulien. Thingsei, Khawdungsi, 
Khawallan, Phaibung, South Phul~ 
len, Phuldongsi. North Helimen 
Area, Vangawng, Pukpui, Mimburc 
Sangau, Chwangte, Vambuk, Khar-
wdungjea, Phulleng, Vanvayang, 
Diltang Sunwpho, Vanvwary, Dil-
talong, Lunpha, Yambuk, Bipui, 
Kwalben and Nagopa. 

Release of advance plan assistance for 
scarcity affected area 

4987. SHRI CHINTAMANI JENA: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether there is any proposal 
unner the consideration of Govern-
ment to release advance plan grants 
for the relief work in the scarcity 
affected areas in the country. 

(b) if so,. the details regarding the 
amount provided to each state 80 far 
in this regard; and 

(c) the procedure adopted by Gov-
ernment while releasing theSe grants? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
The present policy and arrangements 
fOr fi'nancing the expendi ture neces-
sitated by drought through revised am-
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ounts of margin money and advance 
plan assistance have been adopted on 
the recommendations of the 7th Fin-
ance Commission. These arrangements 
mark a considerable Uberalisation of 
the previous arrangements and do not 
call for any change. 

(b) As per the existing pattern, the 
amount provided to each drought 
affected State is as under:-
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(c) The q uan tum of assistance to be 
given to each State is determined on 
the basis of the expenditure assessed 
by the Central Team and the High 
Level Committee haVing regard to the 
circumstances of each case. The extent 
of Population affected, particularlY 
sn1a11 and marginal farmers, landless 
labourers and other weaker sections 
needing relief is taken into.. .ceount 




